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S.N.Q.5: SHRI K.GOPAL :

SHRI M. R LAKSHMI-
NARAYANAN :

Will the Monister of STEEL AND
MINES be pleased to state :—

(a) whether any decision Haw sisicé Béen
taken on tho feastbility report on Saléin
Steel Plant submitted by M/s Dasturcd,

(b) if not, the rensoris therefot;

(c) whiether MJ8 Dsasturco  have béén
aiked to submit fiévh repbrtd rebulting in
congidersblé defay: andl

(d) the time by which the construction
of the Steel Plant is  expected to be taken
up?

THE MINISTER OF STEEL AND
MYNES (SHRI S. MOHAN RUMARAM-
ANGALAM)'s (&) to' (c). Alter scrutiny
of'thid PebibMity Report by the Depart-
méntof 818kt a' skifesof nideitngs was
Heltﬁllﬁnﬁ Ooﬁlulfmu, M)s M.N
Ddsiti¥ & ¢4., and'also with the concerned
Mmrwﬂmtmﬁﬁu and it has been
decifed tHit the préduct-mix for the Salem
Sté¥1'PUBY ihould intludb only flat produ-
cts! The pidduct-mix wolid be ¢

tonnes per annum

(D) Stainioss shot 70,000
1y Sikdbn steel 'sheets 75,000
(1)-Othwr-apucial steeld’ 30000
(vy'MBQ stoel shoets)

stilpd 20,000
Total 195,000

of finishad stecl

mt&m hﬁut outlay estimated is abont

Gipres ! every oﬁm would be

Mindv'mh 90 qperatiog
tbe pmm-

e
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() Ttis oxpecfed that as sobh as tHe
Gonlhlunu areif a positibn to indidure
the terrice levels, site ldvelling wolk cdn
com‘tﬂem This may take about $ix month
Teot fiow,

SHRI K. GOPAL: The hon, Prime
Minister 12:d the foundation stone for
the Salem Plant as early as in September,
1970. 1t has taken more than 1§ years to
finalise the feastbility report. I would
like to know when the consultants were
appointed and whether there has been any
delay 1n submitting the report. Now that
the decision has been taken with regard to
the product-mix and investment, I would
like to know whea exactly the constraction

will begin,

SHRI S MOHAN KUMARAMA.
NGALAM : The Consaltants were gppoi-
nited on Februaty 25, 1971 and were given
stk momnths to submit the feasilifity report,
There was some délay in the final{sation
of the product-mix and they sought exten-
sion and submutted the report o Decem.
ber 10, 1971, Sinice this plant is gbing to
produce special stéel, and alloy, it took
somé tithe'to fimiixe alf that, I have no
ddubt that thé ddnstruction will be speeded
upnow. I would¥ tell thé hon. Member
thit it'wil take us another six’ moatin
td st sitbilevelling work.

SHRI K: GOPAL : The hon. Minlster
says that the product-mix consisés of flat
products of special steel. There is alrendy
an alloy steel plant at Durgapur, I wonder
whether it will be profitablé to produce this
item in the Salem  Steel Plaut, Thete is
heavy demand for seaniess tubes and, 1
believe, they aro going to have a plant in
India. If no decision has been txken with
regard to this item, T would like to know
whether this item will alro be produced in
the Salem Steel Plant, As it Is, ws are
importing this item,

SHRI S. MOHAN KUMARAMAN-
GALAM : The decision regarding the pro-
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duct-mix for the Salem Stgel Plant has
been taken after examination of all the
alternatives available. It is the considered
view of the Government as well as of the
Consultants that this 18 the most profitable
product-mix for the Salem Stce! Plant.
Once that decision has been taken that it
is going to produce only flat products,
it will not be proper to set up special faci-
lities for the production of ssamless tubes
in the Salem Plant. The hon, Member
will understand that the raw material for
the production of steel is blooms and,
since the production of blooms is not in-
cluded 1n the product-mix, the question
of having that at the Salem Plant does not
arise.

SHRI M. R. LAKSHMINARAYA-
NAN : The hon. Minister says that the
work will be started in another six months.
I would like to know whether there is a
court order enhancing the rate at which the
land has to be acquired and, if so, what
was the price fixed by the State Govern-
ment before and what 1s the price suggested
by the Government now, Is the Govern-
ment of Tamil Nadu going to accept the
price or is going to oppose it?  Futher, 1
would like to know whether any land has
been acquired for this project through the
Tamil Nadu Government and that there 18
full cooperation given by the Tamil Nadu
Government to start the project as carly as
possible.

SHRI §. MOHAN KUMARAMAN-
GALAM : Tbe hon. Member will appre-
ciate that the price for which Jand is
acquired is fixed not by the Government
but by the Land Acquisition Officer. It is
true that some of the persons whose land
was acquired were not satisfled with the
award of the Land Acquisition Officer and
they have taken it to the court. The court
has fixed & somewhat higher figure. That
is a matter, however, which is entirely
within  the ambit of the State
Government and we have béen assured by
the State Government that they are taking
.up the matter on appeal. 80 far as the
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cooperation from the State Government
18 concerned, there is absolutely no mis-
understanding on that score at all.

SHRI K. LAKKAPPA : In view of the
recent statement made by the hon. Mini-
ster regarding eost of production of setting
up of new steel plants and in view of the
inordinate delay in the setting up of
new steel plants and because of the state-
ment made by him that the existing steel
plants should be expanded instead of
going n for new steel plants, suspicion has
been created in the minds of the people
whether the new steel plants will be coming
up including the Salem and Viayanagar
steel plants. Therefore, in that back-
ground, I would ask the Minister whether
he will give an assurance that the pew
steel plants at Salem and Vijayanagar
willbesetup. ..

MR. SPEAKER : You can ask a sepa-
rate Short Noitce Question on this.

SHRI K. LAKKAPPA : I have put a
question about the Salem stesl plant.
Because inordinate delay has been caused
even though the report of Dastur & Co.
has come in, 1 would like to know whether
there is any rethinking in the minds of
the Ministry, especially because of the re-
cent statement made on the floor of the
House regarding cost of production in
setting up new plant, about setting up of
new steel plants.

SHRI 8. MOHAN RUMARAMANG-
ALAM : I have never made any statement
dealing with the question of expansion of
existing steel plants a&s something In the
alternative to the setting pp of steel
plants in Vunkhupatnnm and Vijayanagar.
The decision of the Government to set up
these steel plants is final, upyd there s no
Jethiuking on that score. The hon. Mem-
bet has suggested that thm has been in-
ordinate delay to relation to the plans for
the construction of the Salem Siee! Pknt
tmm:mpmdté admit thp‘t. Oq the

oontrary, we have ‘expedited the matters
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to the maximum extent possible. But
taking a decision involving an investment
of something like Rs. 340 croreshas to be
done after exercising the utmost care
regarding the produet mix and the process
to be adopted.

SHRI G. VISWANATHAN: May I
know when the work on Salem Steel Plant
will be completed and it will go into
production ?

SHRI S, MOHAN KUMARAMANGA-
LAM: I would not like to commit my-
self firmly to any particular date, but I
would give a rough date in a minute.
because we have asked the consultants to
work out a pert chart which will give the
time for completion of every single stage
in the process and that would enable us to
come to a more determined conclusion
about the final date by which the plant will
go into production. At present our assess-
ment is that it should be i1n the year
1977-78.

WRITTEN ANSWERS TO QUESTIONS
AT |INT 9T & O
faisit e

*904. sft sifwre ww Avwr
w1 gdER wite we feswmw W ag
@R W e e fim:

(%) wav 84 fudshy qdes wreg-qme
dar a¢ wreln dw % W@ gq

VAISAKHA 29, 1894 (S4KA)

Wruten Answers 38

W ¥ gewr ¥ fadad ofowr B
T TT WIeE@-qr%  QYAT 9 W
&% § &% WA a3 aqifs wmifesam
JETC I7¢ 997 W & s &Y sy
ST adr s W @ Wi fega
ferm gamare & arean ¥ wrew BT
g fFY 9% mael & wweasq
qrfger sfawfeant & 7 w8, 1972
) ow fer & Fa¥ ool e g 3w
dEar wWiER fear WX xw Sw
262 W qdew 47 agwr afga
@ar @iz w7 qferam #§ wdw W
q% |

Settlement of Pay and Allowances
of INA Personsel

*906. SHRI G, Y, KRISHNAN :
Will the Minister of DEFENCE be pleased
to state :

(a) the number of personnel of Indian
National Army whose claims of pay and
allowances have been settied so far; and

(b) the number of the personnel whose
claims are yet to be settled ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) - (a) and (b).
Presumably, information s required in
regard to claims by INA personnel for
restoration of forfeited pay and allowances.
If so, the position, ason the 31st March
1972, in respect of theclaims for the pay-
ments authorised in October 1967 and
June, 1970 1s as foliows :—

(i) Paymems authorised 1t October,
1967 :

No. of claims received, 15,101
No. of claims settled. 14,920
No, of claims yet to be

settled. 181





